To send their written submissions in synopsis form, as brief as possible;

To give their consent that they are agreeable for final disposal of the case
through their written submissions;

Whether they want to address oral arguments through video conferencing as
well in 'acf_c_fltiun; and

,l,ﬁi,fhé,-éue_ntuélitv that Ld. Counsel(s), or anyone of them, are not inclined for
ﬁiﬂedcanfere'nce arguments and they are not willing for disposal of the case

even on written submlssians, the case shall stand adjourned with the other

.O REDMI| NOTE 5 PRO
M| DUAL CAMERA 2020/7/18 17:10



